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Central AriministratiK/e Tribunal
Principal Bench
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OA No, 641/95

Nsu Delhi, this the; 26th Cay of narch,1b96

Hon|ble Shri A .Haridasan,e/ice-ChairmoriM
Hon ble Shri B.K,Singh jPlembpr (a)

SmJ. Nirmala u/o Shri Dinesh Prashad,_-/o Type-Il/20/153, Ordnance Factory
c-stataj nurad Magar^ ^
Ghaziabad (U,P.)" i -

■' • • -Appl icgnt;
(By 5hri 0.Sriuastav/a,Advocate)
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Union of India through
the Secretary,
l*iinistry of Defence,
South Blook,
New Delhi.

Ths Director General,
Ordnance Factory Board,
10-A, Auckland Road,
Calcutta,

The General Manager,
Ordnance Factory,
riurad Nagar,
Ghaziabad (UP),

°  ° ^

>R 8s ponde nt3

By Hon'ble Shri A • -Haridasan ,l/ice-Chairmon (3)

The applicant in this application is cho^iopgi-q
the validity of the selection schedulsd to be held cn
27,3,1996 on the ground that he has not been called for
interwieu while earlier on 3,1,1996 he was cpllBC fn-
inter.ieu for the same post/but could not qualify the
Same,
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Tha casG of ths applicant is that as tha pa-sb procoss :

of solactien failorJ as candidates could not su'ccosd in'the

process uhon they ra a further selection tte raspondonts

are baund to oansidtar all those uho applisd including himself,

It y as on account of the applicants unsuitjfa ility, as ho cculd-

not qualify in the selection process that the rospondonts had

to make a further selection iramediatsly and, thorsforo, it

uould bs a vain exarciso to call him again,' Tho qp plicant

has no such rarHfe^-t to be called, thareforo, ye do not find

any reasons for interfsronce. The' application, thereforo, is

reje cted under Section 19(3) of the Administr ativo Act,1985,'

(0, KpSingh )
Rombar (A )'

(A, tJpHari d as an )
l/iCQ- Ch air man (3 )
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